
 

     

 

 

   

 

 

 

 

 

                                    

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

FAO [SH] No. 3 of 2013 

20.9.2013 

HON’BLE THE CHIEF JUSTICE 

None present on behalf of the parties probably due to the Bandh 

call said to have been given by some sections of the public. 

Passed over for the day. 

CHIEF JUSTICE 

S.Rynjah 



 

    

 

 

 

 

 

 

 

 

                                    

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

MC[WP(C)][SH] No. 61 of 2013 

20.9.2013 

HON’BLE THE CHIEF JUSTICE 

None present on behalf of the parties probably due to the Bandh 

call said to have been given by some sections of the public. 

Passed over for the day. 

CHIEF JUSTICE 

S.Rynjah 



 

    

 

 

 

 

 

 

 

 

 

                                    

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

MC[WP(C)] [SH] No. 41 of 2013 

20.9.2013 

HON’BLE THE CHIEF JUSTICE 

None present on behalf of the parties probably due to the Bandh 

call said to have been given by some sections of the public. 

Passed over for the day. 

CHIEF JUSTICE 

S.Rynjah 



 

    

 

 

 

 

 

 

 

 

                                    

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

MC[WP(C)][SH] No. 85 of 2013 

20.9.2013 

HON’BLE THE CHIEF JUSTICE 

None present on behalf of the parties probably due to the Bandh 

call said to have been given by some sections of the public. 

Passed over for the day. 

CHIEF JUSTICE 

S.Rynjah 



 

    

 

 

 

 

 

 

 

 

                                    

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

MC[(WP(C)] [SH] No. 50 of 2013 

20.9.2013 

HON’BLE THE CHIEF JUSTICE 

None present on behalf of the parties probably due to the Bandh 

call said to have been given by some sections of the public. 

Passed over for the day. 

CHIEF JUSTICE 

S.Rynjah 



 

    

 

 

 

 

 

 

 

 

                                    

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

MC[WP(C)][SH] No. 62 of 2013 

20.9.2013 

HON’BLE THE CHIEF JUSTICE 

None present on behalf of the parties probably due to the Bandh 

call said to have been given by some sections of the public. 

Passed over for the day. 

CHIEF JUSTICE 

S.Rynjah 



 

    

 

 

 

 

 

 

 

 

                                    

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

MC[WP(C)] [SH] No. 189 of 2013 

20.9.2013 

HON’BLE THE CHIEF JUSTICE 

None present on behalf of the parties probably due to the Bandh 

call said to have been given by some sections of the public. 

Passed over for the day. 

CHIEF JUSTICE 

S.Rynjah 



 

    

 

 

   

 

 

 

 

 

                                    

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

TEST.CAS [SH] No. 1 of 2013 

20.9.2013 

HON’BLE THE CHIEF JUSTICE 

None present on behalf of the parties probably due to the Bandh 

call said to have been given by some sections of the public. 

Passed over for the day. 

CHIEF JUSTICE 

S.Rynjah 



 

    

 

 

 

 

 

 

 

 

                                    

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

WP(C)[SH] No. 36 of 2013 

20.9.2013 

HON’BLE THE CHIEF JUSTICE 

None present on behalf of the parties probably due to the Bandh 

call said to have been given by some sections of the public. 

Passed over for the day. 

CHIEF JUSTICE 

S.Rynjah 



 

    

 

 

 

 

 

 

 

 

                                    

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

WP(C) [SH] No. 14 of 2013 

20.9.2013 

HON’BLE THE CHIEF JUSTICE 

None present on behalf of the parties probably due to the Bandh 

call said to have been given by some sections of the public. 

Passed over for the day. 

CHIEF JUSTICE 

S.Rynjah 


